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(vii) 9SB 617C&.> and. 610(E) 
published in Gazette 91. India 
dated the 1st NovemberJ 1980 to-
eether with an explanatory memo-
randum rega.rding 1nerea1e in the 
customs dwty on unwrought cop-
per. 

(viii) GaR 639(E) publisbed in 
Gazette of lndi~ dated the 11th 
Nove~er, 1980 together with an 
explaQ.atory mem<>r~<lum regard-
ing revised rates ol exchange of 
certain foreign currencies into 
Indian currency or vice-versa. 

(ix) GSR 646(E) and 647(E) 
published in Gazette of Lndia dated 
the 12th November, 1980 t.ogetaher 
with an eXjplanatory rnemorat\dum 
reg~diog ex~ption to fQOds.tuff. 
medical stores, medical equipment, 
clothing, blanket, bedsheet, clo~h 
and quilt w~n imported by Indian 
~ed Cross Society from import 
duties. 

(x) GSR 648(E) published in 
Gazette of India dated the 12th 
November, 1980 together with an 
explanatory memorandum regard-
Ing revised rates of excb~ge for 
conversion of Pound Sterline into 
Indian curt·ency or vice-ve-rsa in 
supersession of Notification dated 
the 11th November, 1980. 

~xi) GSR 649(E) published in 
Gazette of India dated the 13th 
November, 1980 together with an 
explanatory memorandutll regard-
ing revised rate oi exchange for 
conversion ot Russian Rouble into 
Indian currency or vice-ve,.sa in 
in supersession of notification 
dated the 5th April, 1980. 

(xii) GSR 651 (E) published in 
Gazette of India dated the 14th 
November, 1980 together with an 
explanatory note regarding exem-
ption of turmeric (including turtne-
ric powder) from the whole or the 
export duty. [Pl.«ced in Lit1?'arv. 
See No. LT-1853/80.] 

.A in the countrt~ (CA) 

12.35 Iars. 

MESSAGES FROM RAJYA SABHA 

SECRETARY: Sir, I have to report 
the following massages received trom 
the Secretary-General of Ra.jya 
Sabha:__, 

(i) ''~ accordance with t~e pro-
visions of rule 127 of the Rules of 
Procedure and Conduct of Business 
in the Bajya Sabha, I am dir.ected to 
inform the Lo~ Sabba that the 1\ajy.a 
Sabha, at its sitting held on the 18th 
November, 1980, agreed witho\lt any 
amendme~t to the Adv~cates 
<Amendment) Bill, 1980 which was 
passed by the Lok 8abha at its sit-
ting held on tbe 16th June; 1980. 

(ii) "In accordance with the pro-
visions of rule 127 of tlte Rules of 
Procedure and Conduct oi Business 
in Rajya Sabha, I am directed to 
inform the Lok Sabha that Jhe R_aj¥a 
$abba. at its sitting held on the 20th 
November, 198{), a~reed without any 
amendment to the Dock Workers 
(Regulation of ;Employment) 
Amendment Bill, 1980, which was 
passed by the Lok Sabha at its 
sitting held on the 11th August, 
1980''. 

12.37 hrs. 

CALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC IMPOR-

TANCE 

DROUGHT SITUATION IN THE COUNTRY 

'lf ~ ftl'mt ~+lf : (00) : 
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~ ~+11:q1< ~err~ 04fctttll"l ett ~ 
~*~~(cfii(~~~ifll4ql~ 1" 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): Dur-
ing the premonsoon period, i.e, upto 
the ~nd of May, 1980, eight States 
namely, Andhra Pradesh, Bihar, 
Himachal Pradesh, Madhya Pradesh, 
Gujarat, Orissa, Rajasthan and Uttar 
Prdesh were affected by drought. 
About 220 million people and 127 
million animals were victims of the 
drought and about 38 million hectareR 
of cropped area were affected. The 
Central Government sent Teams to 
these States and a ceiling of expendi-
ture amounting to Rs 193.5 crores was 
approved fOr these States. _1\ Special 
Food for Work Programme involving 
about 12.75 lakhs MTs of foodgr&ins 
was also launched for these States. 
The Prime Minister issued a 12-Point 
Proiramme on Drought Management 
which offered basic guidelines to the 
States for managing drought s1tuat1.on. 
The Government of India mobilised 
rigs from different sources and made 
them available to the affected States 
to fight the problem of !Jcarcity of 
drinking water. 1\1ore than 30,000 
villages were provided with pe~·ma
nent drinking water arrangements. 
Assistance was also extended by the 
Armed Forces and the Railways. The 
manner in which the drought \vas 
managed without any import of food-
grains and without any starvation 
deatns, has drawn world-wide appre .. 
ciation. 

This year, southwest monsoon has 
brought bountiful rains in most parts 
of the country but according to the 
meteorological reports rainfall has 
been deficient in Rayalseema and 
Telengana regions of Andhra Pradesh, 
interior Kamataka, parts of Haryana 
and large areas of Rajasthan. No 
drought condition has been reported 
from Maharashtra. And also tbe me-
teorological report has reported that 

no district in Maharashtra has less than 
the normal rainfall from South-Vv est 
monsoon. 

The Government of Raj as than have 
indicated that the rains have been 
deficient from August onwards and 
the overall rainfall has been below 
normal. As a matter of fact 25 c..lis-. ' tr1cts out of 26 are reported to have 
been affected wholly or in part by 
drought conditions. In Andhra Pra-
desh, 11 out of 23 districts are report-
ed to have been affected and in Kar-
nataka 15 districts have reportedly 
been partially or wholly ·~ected by 
drought conditions. In Haryana, 4 
out of 11 districts have reportedly 
been affected partially ot wholly by 
drought conditions. The population 1 

:reported to be affected are 14.10 
lakhs in Andhra Pradesh, 90 lakhs in 
Karnataka. 12.79 Iakhs in Haryana 
and 152 lakhs in Rajasthan. The 
cropped areas affected are reported to 
be 10.42 lakh hectares in Andhra Pra-
desh, 49.75 lakh hectares in l(arna-
taka, 4.34 lakh hectares 1n flaryana 
and 83.73 lakh hectares in Rajasthan. 

12 39 hrs. 

[MH. DEPuTY-SPrAKER in the Chair] 

The State Governments of Andh. a 
Pradesh, Karnataka, Rajasthan, and 
Haryana have very recently submitted 
memoranda requestlng for vb1t by the 
Central Teams. Vis1t to these affect-
ed states by Central Teams are bejng · 
arranged and after they make an on-
the-spot asse:;sn1ent of the situation, 
Central assistance wil be provided to 
the States. 

It may be mentioned that during the 
current year in April, 1980 foodgrain!l 
under the normal and special Food 
for Work programmes totalling to 
2,26,500 MT have been allocated to 
these States for undertaking employ-. 
ment generating programmes-Andhra 
PradeSh 63,000 l'dT, Karnataka 13 500 
MT, Haryana 20,000 MT, Rajasthan 
1,30,000 MT. Over and above this, 
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under the National Rural Employ-
ment Programme, foodgrain8 totalling 
74,400 MT have been provided recent-
ly in October, 1980 as follows:-

Andhra Pradesh 
Karnataka 
Haryana 
Rajashthan 

42,000 MT 
18.500 MT 

3,500 MT 
10,400 MT 

In addition, cash assistance w0rth 
Rs. 1,303.50 lakhs have been sanction-
ed to these states--

Andhra Pradesh Rs. 739 laghs 

Karnataka Rs. 326 Iakhs 

Haryana 

Rajasthan 

Rs. 56.50 lakhg 

Rs. 182 lakhs 

Short-term loans totalling Rs. 20 
crores to Andhra Pradesh, Rs. 9 ere-
res t 0 Haryana, Rs. 8 crores to Kar-
nataka and Rs. 12.50 crores to Rajas-
than have alre>ady been sanC'honed 
for purchase and diStribution of agri-
cultural inputs duling the khallf sea-
son. 

For meeting the dnnking ·wdter 
supply ~1tuation which has been C'ri-
tical in RaJasthan fOr a long time, 41 
rigs are available with the State Gov-
ernnlent. In addition, 38 other rigs 
arc due to be received. The other 
three States have a number of rigs 
available with them already. 

As regards North-East monsoon 
which is relevant only to the four 
Southern States of Kerala, Karnataka, 
Andhra Pradesh and Tamil Nadu, I 
an1 glad to inform the House that ~ince 
the 12th of November, 1980, there 
have been very good rains in all these 
States. These welcome shower8 have 
broken the dry spell and have con-
tributed significantly to increasing so1l 
moisture and the availability of water 
in tanks, ponds and wells. 

Under the inspiring leadership of 
the Prime Minister and the 12-point 

programme on Drought Management 
formulated by her, we are confident 
of meeting the situation arising out 
of the current drought as effectively 
as we were able to do during the pre-
kharif season. 

SHRI NAWAL KISHORE SHAR-
MA: Mr. Deputy-Speaker, Sir, the 
subject before the House today by 
way of calling attention is a very 
important one. In large parts of this 
country many thousands and hundreds 
of people are suffering because of 
drought conditions. The Minister 
himself has admitted in his <:>tat.ement 
that in Rajasthan, Andhra Pradesh, 
Haryana, Karnataka and of course, 
last but not the least in Maharashtra, 
there have been drought conditions. 

AN HON. Member: Tamil Nadu 
also. 

SHR [ NA W AL KISHORE SHAR-
MA: Of course; I would not forget 
that because the hon. Deputy-Speak-
er and the Minister come .fron1 that, 
State and I hope, both of hem would 
be benevolent to these States. I am 
thankful to the bon. Member for 
reminding me. The situation about 
drought is very serious so far as 
Rajasthan is concerned. For the last 
three consecutive years, there has 
been drought in the State of Rajas-
than. Last year, the situation was 
pretty bad. Out of 36,000 villages in 
Rajasthan, 31,000 villages are aftected 
by drought conditions. Raja5than, 
unfortunately is a State which has 
been chronically affected by drought. 
In spite of the fact that we had in" 
dependence 33 years before, nothing 
concrete has been done to n'litigate 
the suffering of the people of Rajas-
than. 

When rain fails, the entire popula-
tion including the cattle population of 
the western district has to move to 
other places because there is no fodder. 
Tliey have to migrate either to Guja-
rat or Maharashtra. Unfortunately, 
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[Sbri N awal Kishore Sharma 1 
this year, the situation has .been more 
aggravated. ,t is a fact that there 
was gooa rain in the month of July. 
But af"ter July, the rain failed result-
ing in the loss of crops totally. I read 
from the statement of the Minister 
where he says, ~~.;r (!11.Cfi1T ;f •mlfT 
t f~ ~~(l if trtfif:ta qoq'f ~I 

:Now because -of the failure of rain, 
the entire people of Rajasthan are 
suffering. I am constrained to remark 
that the Minister only says that a 
team should be sent to asseSg the 
damage. lt is the month of Novem-
ber and still no initiative has been 
taken by the Centre to ameliorate the 
eonditions of the people who are suf-
!ering. I am re·ally amused by the 
.tatemeat of the Minister when he 
.says, by way of correction probably, 
that the reports of Rajasthan and 
Haryana have peen recently received 
while in reply to a question, the s.ur.e 
Minister ()n the 17th of this month 
had stated that n 0 report about the 
:lamine conditions in Rajasthan had 
J.een received. 

I am referring to a 1oca{ daily 
ll.a.jasthan Patrika wherein the Chief 
Minister has stated that the report on 
the famine conditions in Rajasthan has 
been -sent to the Centre. The paper 
is dated 11th Ncvember, 1980. There 
is another report in this paper '\vhere 
it has been stated that the Chief 
Minister has demanded an allocation 
of more wheat because of famine con-
ditions. In spite of the fact that it 
bas been mentioned that the report is 
there, in spite of the fact tha ~ the 
news item is there, I am surprised 
where the report has gone. The Minis-
ler ·has now stated that the report has 
been receive-a. It shows the manner 
in which the Central Governn1ent is 
taking the whole matter because 
wben a statement has been :rr_ade by 
the Chief Minist.er from close quarters 
that the State Government has deman· 

ded an amount of Rs. 168 crores and 
then inspite of that statement being 
there the Minister refuted and said 
that ~o report had been :received by 
the Centre. It is a serious question 
which has to be enquired into; whe-
tlier the report was at all sent by the 
State Govrnmcnt; and if it 'vas sent 
by the State Government, where 
it has been lying all these days. 
Why has action not been initiated? 
I understand that it is only on receipt 
of the reporf that a Minister can ask 
the Central team lb visit the State. 
What was the demand? What was 
the requirement of the :itate 'overn ... 
ment which was put up through this 
report? Is it n0t a fact that the state 
government had demanded a sum of 
Rs. 168 crores for relief v.rork. Is it 
not a fact that the state govern1nent 
had also referred to the Seventh Fin-
ance Coremission in its mem.ora.A.dum 
and stated that this amount might be 
taken as a relief because the Finance 
Commission says in its !'eport: 

''If the expenditure requirement 
as assessed by the central team .and 
the high level committee cannot be 
adequately met in a particular case 
even aftt:!r thp state plan contribu-
tion is taken ~to account, the extra 
expenditure should in our view 
be taken as an indication of the 
special severty of the calamity 
which would justify central govern-
ment assisting the state to the full 
extent of the extra expenditure. 
This assistance should be made 
available half as grant and half a·S 
loan." 

Tthe circumstances enumerated in 
the report for the grant are quite ~p-
plicable to this case, because Rajas ... 
than, for reasons I have 3tated, deser-
ves that sympathy. It has been suf-
fering for the last three years; tai• is 
the 'fourth year and ·the drought con-
ditions have been extensive. 

There may be long term n1.ea$Ures.: 
there may be short term measures. 
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MR. DEPUTY -SPEAKER: Thii is 
nut a discussion; there are five more 
hon. Members. 

SHRl NA W AL KISHORE SHAR-
MA. I am coming to the question, I 
am not entering into a discussion. I 
have asked a specific question. What 
ate the reguirent~.nts of the state of 
RajaSthan? Secondly, would the 
Centre agree to the recommendations 
Of the Seventh Finance Commission? 
Since he is now the Minister for Irri-
g.aiion also, would he see, n:il a long 
tP1m measure, that Rajasthan Canal 
p1 oject is taken up as a national pro-
jt>ct and he could expedite it? Be-
cause, if Rajasthan Canal is comple-
ted expeditiously; if funds are provi-
dt..d for it, then probably not only 
R~tjasthan but the whole country 
would be benefited. Because Rajas-
than is suffering for \\'ant of electri-
dty, there is no electricity for agricul-
tui al pumps and whatever tubewells 
and pumps are there they should be 
lJIOVlded w1th electricity. Would the 
Centre make arrangement~ for better 
supply of electricity? 

MR. DEPUTY -SPEAKER: He is 
net the Energy Minister. 

SHRI NA W AL KISHORE. SHAR-
MA: He is the Minister of Agricul-
tuJ e and he has to make arrange-
ments for water; a co-ordinated effort 
hds to lJe made to ameliorate the con-
ditions and re1nove the sufferings of 
tht' people due to the cunl..t1tttive eff~ct 
caused by the famine conditions; elec-
tricity supply position shoulrl be bet-
te-l. I would also r~?uest him to use 
his influence for release of n10rA water 
for Bikaner and Ganganagar area for 
irrigation purposes. I wou1d also like 
to know whether better arrangements 
for supply of diesel oil wmuld be made 
and the quota would be increased. 
Last but not leaft, I am surprised that 
in spite of the severity of conditions 
o! drought in Raj~sthan, the Centre 
has discriminatefi agaio.~t Rajasthan. 
lf I refer to the staterr.ent ht=" has 
made, tor foot! !or work programme, 
for October, the allocation for Rajas-

than is 10,400 MT I am not against 
Andbra or any other State, b\lt tbe 
allocation for Andhra is 42,000 MT. T.be 
cash assistance for Andhra Pradesh is 
Rs. 739 laklv, for Karnataka Rs. 326 
lakhs, but 'for poor Rajasthan only 
Rs. 182 laklul. Why this discl'imina-
tion? I am not able to und~tstand the 
basis for cash subsidy as w~ll as allo-
cation for food for work programme. I 
would also like te> refer to the famine 
conditions in Andhra Pradesh. Rayal-
seema is equally a chronically affec-
ted area and the conditions there nre 
very bad. I would request hin1 to 
release Krishna waters t~ the agri-
culturists of Rayalseema, so that they 
can be benefitted. 

I would request the hon. Minister 
to ueply to a11 my questions. 

SHRI R. V. SWAMINATHAN (Si· 
vaganga): The first complaint of the 
hon. member is that we have not 
said anything about the report of the 
Rajasthan Government. The memo-
randum submitted by Rajasthan Gov-
ernment was received by our Gov-
ernment only on 15th N-:>vember. 

SHRI NAWAL KISHORE SHAR-
MA: But in your reply on 17th Ncn/-
embe:r, You have stated that no me-
morandum has been received. Kindly 
find out. I do not want to en1barrass 
you. 

MR DEPUTY-SPEAKER: Anyhow, 
the report has been received. The 
purpose has been achieved. It may 
be postal delay also. 

SHRI R. V. SWAMINATHAN: The 
Rajasthan Government '1ave demand-
ed Rs 173 crores for ameliorating the 
drought conditions. It is true that out 
of 26 districts 25 are affected. There-
fore we have to do sDmething for 
Rajasthan. Our central teams are be-
ing sent to all the States in a few 
days. It is being organiSE'd. One team 
will be going to Raj-asthan very soon. 
The hon. member mentioned about 
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[Shri R. V. Swaminathanl 

Rajasthan Canal Every action is be-
ing taken in that regard because the 
drought conaition is there to give 
life to the scheme. It i9 a very im-
portant scheme not only for Rajasthan 
but for other parts of the country also. 
He said about Krishna water. Krishna 
water cannot be brought here .... 

MR. DEPUTY-SPEAKER: He said, 
it should be taken to Rayalaseema. 

SHRI NAWAL KISHORE SHARMA: 
Don't think that I should talk only of 
Rajasthan. I represent the whole of 
India in Parliament. 

SHRI R. V. SWAMINATHAN: Some 
marginal funds are available to be 
spent for meeting drought conditions. 
Rs. 7. 74 crores are available 'vith 
Rajasthan Governmer1t to meet Hns 
kind of drought conditions. As soon 
as we receive our report from the 
central team, we would do all that the 
Centre can do in this matter. 

13 hrs. 

SHRI NAWAL KISH'JRE SHAR-
1\1A; I thought Mr. Sv,raminathan 
'\Vould try to be a bit liberal because 
he comes from that State. But unfor-
tunately, I think, because the Senwr 
Miniser is not here, he is not 8 b1e to 
take any responsibility over .his head 
and, therefore, he is not able to rep-
ly. 

(Interruptions) 

MR. DEPUTY-SPEAI(ER: He has 
said that a Committee is going in a 
few days. The House is adjourned for 
lunch. 

The Lok Sabha adjourned for Lunch 
till Fourteen of the Clock. 

T11e Lok Sabha re-assembled after' 
I..~unch at six 1ninutes past Fou.rteen 
of the Clock. 

I SHRI Ho\RINATH-\ l\1'ISRA in the Chair] 

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE-Contd. 

DROUGHT SITU ..\'liON IN 'lHE C"OUNTRY-
contd. 

MR. CHAIRMAN: I learn that the 
MinisteT has already replied; but may 
be, one or two points have been left 
out. 

SHRI NAWAL KISHORE SHAR-
MA: The Minister did reply, but 
many points we:re left uncovered. 
So, I think he will cover them. 

MR. CHAIRMAN: If some import-
ant points have been left out, he rr-ay 
reply. 

SHRI R. V. SWAMINATHAN: First 
of all, I want to inform Mr. Sharma 
that the ans·wer given by my collea-
gue on the 17th tbat no Mcmorandu1n 
was received from the Rajasthan 
Government \Vas correct. Now, I 
checked up with the office and found 
that the Memorandum from Rajasthan 
was received only on the 18th and 
not on the 15th as I said in the morn-
Ing It is only on ffie 18th that it was 
received. Therefore, I submit that the 
correction may be noted. 

Also, regarding the Krishna water, 
alJout which the hon. Member mention-, 
ed, the Rayalseema region in Andhrd 
Pradesh, 77.000 hectares of land c.an 
be brought under cultivation by the 
completion of Sri Sailan! Right Bank 
Canal project. This is under the 
technical scrutiny of the Central 
Water Commission and it will be 
completed very soon. The Govern-
ment is very keen on this to see that 
the Krishna water is also giv~n to the 
Rayalseema area. 

MR. CHAIRMAN: Is this project 
being excluded? 

AN HON MEMBER: No, no. 
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SHRI NAWAL KISHORE SHAR-
MA: What about the release of water 
to the Rajasthan Canal, the Rajasthan 
Canal being made a national project 
with a special supply of diesel, wheat 
and electricity? What have you to 
say about it? 

SHRI R. V. SWAMINATHAN: The 
Government is very keen on this pro-
ject of Rajasthan Canal and very soon 
it will be done, and I can assure the 
hon. Member that things will be done 
very quickly. 

MR. CHAIRMAN: Government are 
considering the matter seriously and 
actively. 

AN HON. MEMBER: And sincerely. 

MR. CHAIRMAN: If it is serious, 1t 
is presumed that sincerity is implied. 

PROF. lVIADHU DANDAVATE 
(Rajapur): An observation from the 
Chair is a directive. 

MR. CHAIRMAN: I think the MI-
nister is responsible enough, and his 
assurance need not be reinforced by 
the Chairman's observations. 
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SHRI R. V. SWAMINATHAN: I 
understand the anxiety of my bon. 
friend. The situation is very serious; 
except one district, Bharatpur, al-
most the entire State is affected by 
drought. We are aware of this fact; 
we have taken note of the serious-
neso of the problem. .Only recently a 
Memorandum has come. The State 
'Government lhas demanded Rs. 173 
crores to be spent there. Anyhow, 
they need not wait for the Central 
scheme. They can immediately start 
some work because they have also got 
the marginal fund of Rs. 7. 7 4 crores 
out of which they can start a small 
work. 
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· The hon. Member mentioned about 
drinking water for the cattle also. It 
is very important. Government is 
aware of this. We are giving more 
attention and top priority to drinking 
water. In our Prime Minister's 12-
Point Programme to meet the drought 
situation, drinking water is given 
more importance. Also the Madam 
bas mentioned that we must do every-
thing possible to supply rigs, as many 
as possible, to all the States, parti-
cularly to the drought-affected States, 
to put up borewells. Therefore, we 
are concentrating on that. Very soon 
our Central Team is going to visit 
Rajasthan. That team will meet 3.11 
'the public men when it visits there. 
They will also meet ali the M.L. As., 
;r.t!. Ps. of the State as also the officials. 
They will also meet the villagers and 
will study the conditions there and try 
to send a report on the basis of which 
we shall start helping the State. 

MR. CHAIRMAN: You are issuing 
instructions to the members of the 
Team. 

SJIRI R. V. SWAMINATHAN: I 
am giving one or two points. What 
the hon. Member mentioned is a very 
serious matter. That is about the 
cattle. People may manage to go from 
place to place but not the cattle. It 
is very important that adequate ar-
rangements have got to be made when 
we deal with the cattle. We have a 
plan for that purpose. We will do 
what is possible. 

The han. Member talked about delay 
in payment of wages to the poor peo-
ple. This is a State subject. The State 
is also aware of this fact. They will 
take up the matter. 

MR. CHAIRMAN: But the States are 
going to be helped by you. I think 
the matter is very serious if it takes 
weeks for the payment to be made to 
the wage earners. Their attention may 
~ drawn particularly to this. 

SHRI R. V. SWAMINATHAN: We 
are taking up the matter. I have al-
ready explained elaborately and I have 
given my answers well. I think the 

member should be satisfied with them. 
He need not show over anxiety on this. 
We shall do all that we can to help 
Rajasthan. 

MR. CHAIRMAN: Shri Chaturbhu.j. 
Not here. Shri A. T. Patil. 

SHRI A. T. PATIL (Kolaba): Mr. 
Chairman, Sir, the hon. Minister of 
State has made a reference to the 
State of Maharashtra sayfng that no 
drought condition has been reported 
from Maharashtra and that the Meteo-
rological reports say that no district 
in Maharashtra has less than the nor-
mal rainfall from south-west monsoon. 
I would, therefore, confine myself 
primarily to the condtions in Maha-
rashtra and then I shall come to the 
conditions in different States [n gene-
ral. 

So far as the conditions in Maha-
rashtra are concerned, the informa-
tion received from official sources says 
that due to long drought spell in 
July, 1980 and abrupt withdrawal of 
monsoon in the last week of Septem-
ber, 1980, there were adverse effects 
on th~ late variety of K.harif crops as 
also on the sown rabi crops. No rainf 
were received in October, i980. This 
delayed sowing of rabi crops in some 
areas. The official sources say that 
the preliminary estimate regarding ~b~ 
loss of crops in different States is to 
this extent. So far as local jowar is 
concerned, the loss of crop varie! 
from 20 per cent to 60 per cent. It 
varies from place to place. The loss 
of tur varies from 15 per cent to 50 
per cent. The loss of pulses varies 
from 30 per cent to 60 per cent. The 
loss of late variety of cotton varies 
from 25 per cent to 60 per cent. In the 
case of groundnuts it varies from 25 
per cent to 50 per cent. On the whole 
it is expected as per the p•reliminary 
estimates, that the loss in total pro-
duction will be between 30 per cent to 
50 per cent. According {o the official 
information except five districts, viz., 
three coastal districts of Thane, Kuluba 
and Ratnagiri, and Chandrapura and 
Bhandara which grow principally rice 
or paddy. the rest of the districts, that 
is, twenty out of twentyftve districts, 
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have been either partially or wholly 
affected. Now, if this report has not 
been received by the Government of 
India so far, I am very sorry but Maha-
raShtra government geared up its 
machinery to meet the drought condi-
tions and issued instructions to ditre-
rerlt departments, namely. Energy 
Department, Irrigation Department 
and Forest Department to conserve 
their resources to meet the situation. 

As on 25th October, 1980 the atte:-1.-
dQnce on EGS is to the tune of 3,06,214 
but the demand is increasing. The 
government kept on its shelf works to 
the extent of sixteen lakhs to meet 
the demands of sixteen lakh workers 
but still there may be additional ne-
mand of workers on EGS and that will 
have to be met. 

This is the preliminary report. They 
say the detailed enquiry is being made 
and the report will be received withi::1 
a week and it will be sent to Govern-
ment of India. 

Sir, in view of the submission made 
by the hon'ble Minister that the Gov · 
ernment of Maharashtra has not re-
ported the drought situation in tbe 
State and the Meteorological depart-
ment has reported that no district in 
Maharashtra has less than normal 
rainfall, my submission is that since 
tihe area under irrigation in Maharash-
tra is between 10 per cent to 11 per 
cent, that means since 90 per cent of 
the area of land is dry crop land, mere 
normal rains are not sufficient. As-
suming according io the Meteorological 
department that the rains were normal, 
I would like to submit that the normal 
rains are not in a position to meet the 
den-rand. There should be regular 
rains. If there is no rain in July, 
September and October it is difticult 
to get the late variety of Kharif crops. 

Sir, so far as the rice growing areas 
are concerned, I may invite the atten-
tion of the House to three coastal jis-
triets, where although there may be 
normal rains in quantity, still as the 
retenticn capacity of soil there i$ very 

low, the result is that if there is no 
rain for a short while the crop is 
immediately affected. 

Sir. on a preliminary survey tha 
concerned officers have assessed the 
loss to the tune of 25 per cent to 39 
per cent whereas if an actual survey 
is done it may be much more. We 
pray, it should not be more but tlhe 
situation is that when the actual har-
vesting will be done the results might 
be horrible. Therefore, I would like 
to know whether the Central Govern-
ment is proposing to send a Central 
team to visit Maharashtra. That. will 
be my first question as well as my 
request. 

MR. CHAIRMAN: Has the State Gov-
ernment requested the Centre to senct 
their team or is it your personal sug .. 
gestion? 

SHRI A. T. PATIL: So far as th~ 

official sources are concerned, there 
is actually no mention of the fact that 
they have made a request to the Gov-
ernment of India. But in view of the 
official information which I have got, 
and in view of the information which 
I have submitted before the House, 
this will be my demand. In v]ew of 
the condition prevailing there in the 
Maharashtra State, I request that 
the Govern1nent of India should send 
a Central Team to study the condition 
there. They should visit the State of 
Maharashtra, they should visit the 
place concerned, they should surve31 
the condition there, and they should 
take proper decision in the right direc .. 
tion. This is my respectful suggestio~ 
in this respect. 

So far as the other aspects of the 
situation are concerned, they should 
render aid in the iorm of supply of 
foodgrains, cash assistance, and short· 
term loans. These are the remedieEi 
which are being followed by the Gov~ 
emment of India in respect of all the 
four States. Apart from tbese four 
States, there are other States inchl· 
sive of Maharashtra which are affe(ll 
ted by drouiht conditions. So, I sub~ 
mit it will be necessary for the Gov-
ernmeJ).t of India to pursue their ef· 
forts in all these three directionAl 
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namely, additional supply of food-
grains to meet the scarcity cbndition 
tll~re, to continue the employment 
guarantee scheme, to give cash assis-
tance and short-term loans to meet the 
demands of the people affected by 
drought. It is necessary for the Gov-
ernment of India to pursue all these 
efforts in all the States including the 
State of 1\tlaharashtra, in view of the 
prevailing conditions, about which I 
have already mentioned. 

So far as the scarcity works ~ue 

concerned, assistance should be ren-
dered in all directions. So far as water 
supply is concerned, the immediate 
problem is that of water supply to 
the rabi crop. For that purpose power 
supply to agricultural consumers shoul i 
be ensured. Similarly assistance i r1 
respect of high speed diesel to agri-
cultural consumers should be ensure~.!. 
Wo1~ks should be undertaken in res-
pect of percolation tank::;; sources of 
underground water supply should be 
explored further. Diversion where-
ever possible of irrigation water to 
the drought affected areas should be 
ensured. That is the second aspec:t to 
which the attention of the Governme:-•t 
of India should be directed. 

Then the third and the important as-
pect is the supply of drinking wat\?r. 
The Government of Maharashtra has 
issued certain instructions in view of 
the non-av aila bili ty of high spee·j 
diesel to use bullock cart instead of 
tankers for the supply of drinking 
water. The scheme of laying oi ten1-
porary pipeline wherever possible hu':) 
been directed to be undertaken by the 
Government of Maharashtra. The Gov-
ernment of India on their part shou 1d 
ensure that assistance in tohis directio:l 
should be given wherever possible. 

Then I come to the question of fod-
der for cattle. The Government of 
:1\!!ahara'Shtra has already issued ins-
truction~ for the conservation of gra!ls 
for cattle from the gras-slands in the 
jurisdictiOil of the Forest Department. 

Provision will liav~ to be made for 
assfstant!e fo the agnculturists who 
get ot'lly singte crop in a year, that is, 
ttiel ltliaTit crot). Tills ass~'stance will 
2391 LS-11) 

have to b~ continued not on1y up to 
Marc~ 1981 but has to be carried on 
till September or October, 1981. 
Necessary action should be taken bY 
the Government of India in this regard. 

I would like to ask lhe following 
question for reply by the bon. Minister. 

May I know whether the Gov~rn .. 
ment or India proposes to send a Cf:>n • 
tral Study Team to visit Maharasht·ra? 

May I know whether the Central 
Government will direct assistance to 
11aharashtra in respect of these three 
important matters namely, additional 
supply of foodgrains, cash assistance 
and short-term loans? 

May I know whether the Govern-
ment of India will take care to see 
that assistance is made available to 
the State of Maharashtra so far as 
the kharif crop of 1981 is concereti~ 
up to September, October, 1981? Then 
will the Government of India give 
assistance in respect of fodder !or cat-
tle, drinking water facilities, water 
supply to the rabi crop of 1980 .. 81 etc. 
since the assistance in respect of pro-
vision of all these facilties to the 
farmers should be rendered immedi~
tely? 

SHRI R. V. SWAMINATHAN: Sir, 
the bon. Member is very anxious that 
a team should be sent to Maharash'"ra. 
Wh<:t.t can we do in this regard when 
we have not heard anything about the 
drought conditions from the Maha-
ras~htra Government even up to th;s 
moment? No report has been received 
from the State Government so far. If 
the State Government sends a report 
on the present situation, the Centre 
is ready to consider the matter. After 
all the Government is anxious to take 
all necessary steps. 

Mtf. CHAIRMAN: The Hon'ble Min-
ister' will agree tbat the Cliairman 
anticfpated the Ministers' difficulty. 

SHR1 1{. ~- SWAMINATHAN: I may 
also submit that even now the State 
Government have got mar&inaJ :funds "' (,. ., . ~ 
out of whiclh they can spend for pre .. 
limlnary worK: in case there is any 
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difficulty being faced by the State Gov-
ernment. I once again assure the hon. 
Member that the Government will 
take all the necessary steps. In this 
connection, I may inform the bon. 
Members of this House that so far as 
the agricultural production is concern-
ed, we are in a better posibon. I am 
happy to inform the House that so far 
a:; the kharif crop is concerned, we 
have achieved the target this year. 
We have reached the target of 80 mil-
lion tonnes. Out of 131 million tonnes 
achieved in 1978-79, which was the 
record production in India. we were 
able to produce kharif crop to the tune 
of 78 million tonnes. Now, we have 
crossed that figure. The only thing 
is that there is some difficulty in so far 
as the rabi crop is concerned. But 
anyhow I am hopeful that with god's 
grace we would be anle to achieve 
the target and would be able to reach 
the record production of 135 million 
to~nes this year. 

MR. CHAIRMAN: Now, let us go 
to the next item-Statement to be 
made by the Minister of Parliamentary 
Affairs. 

---
BUSINESS OF THE HOUSE 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS AND DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI P. 
VENKATASUBBAIA) : On behalf 
of Shri Bhishma Narain Singh w1th 
your permission, Sir, I rise to an-
nounce that Government Business in 
th'Is House during the week com-
mencing 24th November, 1980, will 
consist of:-

( 1) General discussion on the 
Assam Budget for 1980-81; discus-
sion and voting on the Demands 
for Grants (Assam) for 1980-81 
and consideration and pass'1ng of 
the Assam Appropriation Bill, 1980; 

(2) Consideration of any item 
of Government Business carried 
over from today's Order Paper. 

(3) Consideration and passing of 
the Ear Drums and Ear Bones. 
(Authority for use of Therapeutic 
Purposes) Bill, 1980. 

(4) Discussion on the Resolution 
seeking disapproval of the follow-
ing Ordinances together w'1th con-
sideration and passing of the Bill in 
replacement of them; 

( i) The Monopolies and Res-
trictive Trade Practices (Amend-
ment) Ordinance, 1980. 

(ii) The Auroville (Emergen-
cy Provisions) Ordinance, 1980. 

(iii) The Bird and Company 
Limited (Acquisition and Trans-
fer of Undertakings and other 
Properties) Ordinance, 1980. 

( 5) Consideration and passing of 
the Public Premises (Eviction of 
Unauthorised Occupants) Amend-
ment Bill, 1980. 

( 6) Discussion on the motions by 
Prof. Madhu Dandavate and Shri 
B. V. Desai regarding continuing 
rise in the prices of sugar and other 
essential commodities on Tuesday, 
the 25th November, 1980, at 2-00 
P.M. 

MR. CHAIRMAN: I would request 
the han. Members to make their sub-
missions in brief with regard to the 
business for the next week as there 
are nine names before me. 

SHRI G. M. BANATWALLA (Pon-
nani) : Mr. Chairman, Sir, I once 
again rise to urge upon the Govern-
ment to provide for an early discus-
sion on the communal situation in 
the country. The Government has 
once again disappointed us. We have 
the whole business for the next week 
and this Government has not been in 
a pos'dion to find time for a discus-
sion on such an important subject. I 
would once again urge for an early 
discussion on this subject without go-
ing into the details of the d'dflcult 
and tense situation that is there with 


